CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI

Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 09-12-19TO 13-12-2019

S. |APPEAL NO. ORDER NO. DATE OF ORDER DATE ON
NO. RECEIVED FROM THE | WHICH ORDER
PS TO HON'BLE DISPATCHED
PRESIDENT /VICE
PRESIDENT/MEMBER
S
FINAL ORDERS
1 |ST/51761/2016 51597/2019 6/12/2019 9/12/2019
2 |S7/50758/2019 51599/2019 9/12/2019 11/12/2019
3 |S7/50166/2018 51600/2019 9/12/2019 11/12/2019
4 |ST1/50167/2019 51601/2019 9/12/2019 11/12/2019
5 |ST7/51418/2016 51605/2019 9/12/2019 10/12/2019
6 |ST/51618/2016 51606/2019 9/12/2019 10/12/2019
7 |C/50313/2019 51607/2019 9/12/2019 10/12/2019
8 |C/50320/2019 51608/2019 9/12/2019 10/12/2019
9 [C/50321/2019 51609/2019 9/12/2019 10/12/2019
10 |C/50372/2019 51610/2019 9/12/2019 10/12/2019
11 |S7/54510/2014 51611/2019 9/12/2019 11/12/2019
12 |ST7/50412/2014 51612/2019 9/12/2019 11/12/2019
13 |ST/52965/2016 51616/2019 10/12/2019 13/12/2019
MISC ORDERS
1 [C/52461/2019 50899/2019 6/12/2019 9/12/2019
2 [ST/51011/2015 50900-50901/2019 6/12/2019 9/12/2019
3 |ST/51012/2015 50902/2019 6/12/2019 9/12/2019
4 |ST/54141/2015 50903/2019 6/12/2019 9/12/2019
5 |ST/52131/2019 50904/2019 9/12/2019 11/12/2019
6 |ST/50025/2019 50905/2019 9/12/2019 11/12/2019
7 |C/51783,51768/2016 50906-50907/2019 6/12/2019 9/12/2019
8 |C/52396/2019 50908/2019 10/12/2019 13/12/2019
9 |C/52397/2019 50909/2019 10/12/2019 13/12/2019
10 [C/52398/2019 50910/2019 10/12/2019 13/12/2019
11 |C/52399/2019 50911/2019 10/12/2019 13/12/2019
12 [C/52400/2019 50912/2019 10/12/2019 13/12/2019
13 |C/52401/2019 50913/2019 10/12/2019 13/12/2019
14 |C/52401/2019 50914/2019 10/12/2019 13/12/2019
15 |C/52403/2019 50915/2019 10/12/2019 13/12/2019
16 |C/52450/2019 50916/2019 10/12/2019 13/12/2019
17 |C/52451/2019 50917/2019 10/12/2019 13/12/2019
18 |C/52452/2019 50918/2019 10/12/2019 13/12/2019




-

19 |C/52453/2019 50919/2019 10/12/2019 13/12/2019
20 |C/52454/2019 50920/2019 10/12/2019 13/12/2019
21 |C/52465/2019 50921/2019 10/12/2019 13/12/2019
22 |C/52466/2019 50922/2019 10/12/2019 13/12/2019
23 |C/52467/2019 50923/2019 10/12/2019 13/12/2019
24 |C/52468/2019 50924/2019 10/12/2019 13/12/2019
25 [C/52469/2019 50925/2019 10/12/2019 13/12/2019
26 (C/52633/2019 50926/2019 10/12/2019 13/12/2019
27 (C/52634/2019 50927/2019 10/12/2019 13/12/2019
28 (C/52635/2019 50928/2019 10/12/2019 13/12/2019
29 [C/52636/2019 50929/2019 10/12/2019 13/12/2019
30 |C/52637/2019 50930/2019 10/12/2019 13/12/2019
31 |C/52638/2019 50931/2019 10/12/2019 13/12/2019
32 (C/52639/2019 50932/2019 10/12/2019 13/12/2019
33 [C/52640/2019 50933/2019 10/12/2019 13/12/2019
34 |C/52641/2019 50934/2019 10/12/2019 13/12/2019
35 |C/52642/2019 50935/2019 10/12/2019 13/12/2019
36 |C/52643/2019 50936/2019 10/12/2019 13/12/2019
37 |C/52644/2019 50937/2019 10/12/2019 13/12/2019
38 |C/52645/2019 50938/2019 10/12/2019 13/12/2019
39 |C/52646/2019 50939/2019 10/12/2019 13/12/2019
40 |C/52647/2019 50940/2019 10/12/2019 13/12/2019
41 |C/52648/2019 50941/2019 10/12/2019 13/12/2019

7 Attention:

To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the partie
Thus all the interested parties and other information seekers under R.T.| Act may download these orders fr
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